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No.F.5(3)/2026/=`i   '`'/\`  ':  f     -'+        t+'   F+'                        Dated,Delhithe

Sub:-Appointment of Mr. Vishal Gogne, an officer of DHJS, as Registrar (Vigilance) in

place of Ms. Kaveri Baweja, DHJS (repatriated to her parent cadre w.e.f. 22.09.2026,
Hon'ble High Court of India, on deputation basis.

Co       orwarded    orin  ormation  andnecessa  .  action  _tp± /. `i/"   FIF.P    `JrJit.r45

1)        The officer ln-Charge, Administration l,II,III,  Accounts,   General Branch,
Vigilance,  Purchase Cell, Pool Cars, Library, Record Room, Copying
Agency, Website Committee (Hindi / English) an Computer Branch,
THC,Dehi.

2)         The Judge-Incharge Mediation cell, Tis Ha2ari couts, Dehi.
3)         The Administrative civil Judge, (Central), Tis Hazari,    Courts,  Delhi.
4)         The chiefMetropolitan Magistrate (Central), Tis Hazari couts, Delhi.
5)          The sf. AO(J) /AO(J)/Branch lncharge, Administration I, II & III,

Recruitment Cell, Filing Sectioli/ Acc-ounts Branch,Fine -7 -£ --Ai;ait
Tcking Branch, Computer Branch,Protocol Brancri, LAC Branch, R&
'LAYERS", ACR   Cell, I.T.Cell, VWDC, Central District, Tis Hazari

6)         The sr. Accounts officer, Accounts Branch (Central), THC, Demi.

VIgilance'
Section,    Care-
IBranch
Court, Delhi.

7)         The p.S. to  Ld. Principal  District & Sessious Judge(HQs), RoomNo   302-A, Tis
Ha2ari Courts, Dehi.

8)          The Reader to Ld. Principal District & Sessious Judge (HQs), Deuri.

(RajeshKumarGoe])   `.   ,'
District Judge (Commercial Court)-0 I

Officer In-charge, Judicial Branch (Central)
For Principa[ District & Sessions Judge (HQs)

Delhi
q+



OR[)E]{

Nt,   i  i x4rEI-izEstt.-roHc
D{Itc:  21.()t).2026

Hon.blc  (l`e  Chicf Justicc  ha`s  been  plca.scd  t(t  repatriate  Ms.  Kaveri  Baweja,  an

officer of Delhi  Highel. Judicial  Service,  presently posted as  Registrar (Vigilance)  in this

Court. {o her parent cadre with efi.ec{  from 22.09.2026.

Hon'ble  the Chief Justice  has  further been pleased to appeint Dr.  Vichal  Gogne,

presently  posted   as   Additional   Principal  Judge,   Fami|y  Court,   South-West,   Dwarka,
a.s  Registrar  (Vigilance)  in  this  Court  on  deputation  basis  witfr  effect  from  22.09.2026,

in place of Ms.  Kaveri Baweja,  DHJS.

By Order,

Endst. No.16548-16565A3I-lffstt.-I/DHC
C`ipyforwardedforinformationandnecessaryactionto:-

Sd/-

(Alok Maden)
Regjstrar (Esfablishment-D

Date: 21.09.2026

1 )       The seeretary General, the supreme court ofindia, New l)elhi.
2)       The Joint secretry, Department ofJustice, rmstry ofhaw & Justice, Goverrment

of lndia, Jaisalmer House, New Delhi.
3)       The chiefsecretary, Govt. OfNCT ofDelhi, New Pelhi.
4)       The principal District & Sessions Judge (HQs), Central DistricL Tis Hazari couns,

Delhi.
5)        All the principal l)istrict & Sessious Judges, DelhifNew Delhi.
6)       The principal District & Sessious Judge cun special Judge (PC Act) (CBI). Rouse

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi.
7)       The  Principal  Seeretary  (Lew,  Justice  &  Legislative  Affulrs),  Govt.  of NCT  of

Delhi.
8)        Ofrlcersconcemed.
9)        Registrar-cum-Secretary to Hon'ble the chiefJustice.
10)      All Registrars/ OsSD/ Co®rdinator (DIAC).
11 )     Joint Registrar, Registrar General secretariat.
12)     Drawing & Disbursing officer, Delhi Hjgh cout
13)      AJI Joint Registrars.
14)     Private secrctary to the Hon'ble Judges.
15)     The pay & Accounts officer No.XXI, Delhi mgh coun.
16)      P.A.  to  Registrar  (IT)  with  the  requesl  to  upload  this  order on  the  intranet  of this

Coull
17)      To be placed in the personal  file ofthe officers concemed.
18)       GuardFile. t¢LfuivfrRORJr

(Bhawana P8nt)
Joint Registrar (Estt.-I)



HIGH COURT OF DELHli_ NEW DELHI

NO.  i 1 84rel-i;Estt.-I/DHc
Date: 21.09.2026

0RDER

Hon'ble the Chief Justice has  been pleased to  repatriate  Ms.  Kaveri  Baweja,  an
officer of Delhi Higher Judicial Service, presently posted as Registrar (Vigilance) in this
Court, to her parent cadre with effect from 22.09.2026.

Hon'ble the Chief Justice has further been pleased to appoint Dr. Vishal Gogne,

presently  posted  as  Additional  Principal  Judge,  Family  Court,  South-West,  Dwarka,
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Endst. No.16548-16565fil-l
Copy foiwarded for infomation to:-

By Order,

Sd/-
(AIok Madan)

Registrar qstablishment-I)

Date:  21.09.2026

1)       The seeretary General, the supreme cout ofhdia, New Delhi.
2)       The Joint secretary, Department ofJustice, Ministry of Law & Justice, Goverrment

of lndia, Jaisalmer House, New Delhi.
3)       The chiefsecretary, Govt. ofNCT ofDelhi, New Delhi.

ds)f.' `   The Principal District & Sessious Judge (HQs), Central District, Tis Hazari Courts,
Delhi.

5)       AIl the principal District & Sessious Judges, Delhi/ New Delhi.
6)       The principal District & Sessious Judge cuin special Judge (PC Act) (CBD, Rouse

Avenue Courts Complex, Deen Dayal Upadhyay Marg, New Delhi.
7)       The  Principal  Secretary  (Lew,  Justice  &  Legislative  Affairs),  Govt.  of NCT  of

Delhi.
8)       Officersconcemed.
9)       Registrar-cum-Secretary to Hon'ble the chiefJustice.
10)     AII Registrars/ OsSD/ Co-ordinator @IAC).
11 )     Joint Registrar, Registrar General seeretariat.
12)     Drawing & Disbursing officer, Delhi High cout
13)     All Joint Registrars.
14)     Private secrctary to the Hon'ble Judges.
15)     The pay & Accounts officer No.XXI, Delhi High cout.
16)     P.A.  to Registrar (IT) with the request to upload this order on the intranet of this

Court.
17)     To be placed in the personal flle ofthe officers concerned.
18)     GuardFile.

y'         -~,       1-`J,--,

'
•t

ftyAVPSpvdrr
Ohawam Pant)

Joint Registrar (Estt.-I)


